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following imports have taken place during last three years:

Calendar Year ^ Imports
(R s. Crores) F O B

197 9 ...................................................................................................... 62
198 0 ...................................................................................................... 91
198 1 .......................................................................................................115*

•P ro v isio n a l

(b) : T h e  p roduction  in  term s o f  va lu e  d u rin g  last three years has been a  as follow s :

F in a n cia l Y e a r  T o ta l V a lu e  o f
P rod uction  

(R s. Crores)

1979-80 .........................................................................................................670
1 9 8 0 - 8  1 .................................................................................................................................. 7 7 2

1 9 8 1 -P2  .  .......................................................................................................... 9 0 9 *

•P rovision al 

In c o rp o ra tio n  o f  R e c o m m e n d a tio n s  o f  

P a r lia m e n ta ry  C o m m itte e  in B ro c h u re  o n  

R cservu tio n  fo r  S C / S T

7845. SHRI BHEEKHABHAI: Will the 
Minister of HOME AFFAIRS be pleased 
to state;

(a ) whether the recommendations of 
Parliamentary Committee on Welfare 
of SC /ST made and accepted by the G ov-
ernment have not been incorporated in 
the Brochure on Reservation for SC/ST 
in services, for public information; and

(b) if so, reasons therefor?

TH E M INISTER OF STATE IN  TH E 
MINISTRY OF HOM E AFFAIRS (SHRI 
NIHAR RANJAN LA SK A R): (a )  and
(b ) . The Brochure is a compilation of 
orders and instructions issued by Gov-
ernment of India on the subject of reser-
vation for SCs & STs. Orders issued in 
pursuance of accepted recommendations of 
the Parliamentary Committee on welfare 
of SC/ST are invariably incorporated in 
the Brochure. If any such orders are issued 
after the publication of a particular edi-
tion of the Brochure, action is taken to 
include them in the subsequent edition.

__  *
A p po in tm en t In  E P F  O rg an isa tio n  on 

Fictitious Certificates

7846. SHRI R. L. P. VERM A: Will the 
Minister of LABOUR be pleased to  state:

(a ) whether his M inistry and Employees 
Provident Fund Organisation, Headquar-
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ters Office, have received a number of 
complaints against some employees who 
have taken employment on the basis of 
bogus qualification certificates and bogus 
registration number of the Employment 
Exchange in Central and Delhi Regional 
Office;

(b) if so, details and facts thereof;

(c) whether G overnm ent/EPF Organi-
sation has inquired into the complaint* 
and if so, outcome thereof;

(d ) whether inquiry into some com-
plaints has not been started and the mat-
ter is being hushed up in connivance with 
some delinquent officials; and

(e) if so, action proposed by Govern-
ment in the m atter?

T H E  DEPUTY M INISTER IN  T H E  
MINISTRY OF LABOUR (SHRI DHAR-
M A V IR) : The Employees’ Provident
Fund Authorities have reported as under:

(a ) to (e ). In  the Central Office, there 
was a case of one class IV employee 
appearing in the test for L.D.C. on the 
basis of an alleged bogtfS certificate. He 
did not pass the test and was not appoint-
ed as a Clerk.

In  the Regional Office, Delhi there was 
a  complaint about alleged bogus registra-
tion num ber of 2 persons who had secu-




